FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

AL NAFEES FROZEN FOOD EXPORTS PRIVATE LIMITED OPERATING
IN MEAT EXPORT AT[NO UNIT AT PRESENT] ‘

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.
1. | Name of the corporate debtor along with | Al Nafees Frozen Food Exports Private
PAN & CIN/ LLP No. Limited.
PAN :AAACAS5855E
CIN : U74899DL1987PTC029635
2. | Address of the registered office 6, Central Lane, Bengali Market, New
Delhi — 110001, India
3. | URL of website http://cirpalnafees.in/
4. | Details of place where majority of fixed | Delhi NCR and Thane (Mumbai)
assets are located
5. | Installed capacity of main products/ | No manufacturing unit
services
6. | Quantity and value of main products/ | Nil
services sold in last financial year
7. | Number of employees/ workmen Nil
8. | Further details including last available | Last available  audited financial
financial statements (with schedules) of | statements is for FY 2017-18 only.
two years, lists of creditors are available | Further  details are available at:
at URL: http://cirpalnafees.in/
9. | Eligibility for resolution applicants | http://cirpalnafees.in/.
under section 25(2)(h) of the Code is | The same may be obtained through mall
available at URL: at cirp.alnafees@gmail. com
10. | Last date for receipt of expression of | 28.11.2023
interest
11. | Date of issue of provisional list of | 08.12.2023
prospective resolution applicants
12. | Last date for submission of objections to | 13.12.2023
provisional list '
13. | Date of issue of final list of prospective | 23.12.2023
resolution applicants
14. | Date of issue of information | 28.12.2023
memorandum, evaluation matrix and
request . for res.olution‘ plans to GORR 15
prospective resolution applicants > D .
15. | Last date for submission of resolution | 27.01.2024 (f( 'E:g'{;;ﬁ%%“ ‘:,
Z\ 20182019/
\O\_12269




plans

16.

Process email id to submit Expression of
Interest

cirp.alnafees@gmail.com

IP-P01480/

2018-2019/

Manohar Lal Vij

Interim Resolution Professional of Al Nafees Frozen Food Exports Private Limited
Registration No. IBBI/IPA-001/IP-P-01480/2018-2019/12269
8/28, 3" Floor, W.E.A., Abdul Aziz Road,

Karol Bagh, New Delhi — 110005
AFA Valid Upto : 30.10.2024
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PaBTic Notice o ORNG NCE NEELKANTH ROCK-MINERALS LIMITED ) HINDUJA HOUSING FINANCE LIMITED
. . . .. i L i y
Customers of Fedbank Financial Services Limited, (Incarporation) Rules, 2014] CIN: L14219RJ1988PLC0G2162 HinDUA 203, 2nd Floor, Padam Business Park, Awas Vikas, Agra-282007
Dariyaganj Branch situated at E-24,First Floor, Netaji Advertisament 4o be published In the newspaper Registered Office: Flat No. 606, Scheme Chopasani Jagir, HOUSING FINANGE
Subhash Marg, Dariyaganj, New Delhi 110002 are far change of registerad office of the Company Khasra No. 17574, plot No. 15/16 Jodhpur, Rajasthan-342001 NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
hereby informed that, business of this branch is going from one stale to anceher E-mail ID: infoi@neelrock com; Tel: +0291-2631839 FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT. 2002 {EARFAEﬂr ACT:I
to be merged with our Vishwas Nagar branch situated bbb i _NOTICE In respect of loans availed by below menfiocned borrowers § guaraniors through HINDUJA HDL;EIHE FINANCE LIMITED, which
at 28/5, Gali no 16, vishwas nagar, main 60’ road, (Eeghonal Director, Mew D) Pureuant to Reguiation 47 read with R 13 of SEBI (Listing Obligations and g i s 'g J ) '
Northern Region B— iy (higafice have become NPA with below mentioned balance outstanding on dates mentioned below. We have already issued detalled
shahdara, Delhi 110032 with effect from 6% Feb 2024. i i Euthmlm"gm of Seition 14 of Dezsclosure Requirements] Regulations, 2015 Notice is hereby given that a meeting of a A Kotics daied ationed betow Under Sec. 13(2) of Secuitizat 4R i f F il A eis 4
Customers are therefore requested to visit / connect Cornpanies Act 2013 and clause (3) of sib-rule (5] of Board of Directors of the Company is scheduled to be heid on Saturday 11th November, Eﬁfrnan o c:E‘Eame_ flsmme t Egtem}; E“H n E.H mj;mls o EEL‘J;IILEE aI:u_1 an_1I1 ai;:ugffunc DTj 0 tﬂm.an-:|ah~_mss han
with our Vishwas Nagar branch with reference to their 'n,ie;il:l-allnsmn:;mesum:rwalmmms.mu 223 the Hegrs:tm-d Office at FI:t_Ha_ B0E, Schame t_hnpaupr Jagir. Khasra No. arcement o E:urlll':.r nieres y Regste L/ Speed Post) _nL.rlgr'm.; “nowledge due to you whi has been
account w.e.f 6 Feb 2024. Inconvenience caused, if any AND 17574, plot No. 15116 Jodhpur, Rajasthan - 342001, inter alia, fo consider the returned undelivered | acknowledgment not received. We have indicated our intention of taking possession of securiies owned on
is regretted. We assure you our best services from our I e o Rltan Logistcs Pack rivate Linited Un- Audited Financial Results of the Company for the quarter ended J0th Septamber, 2021. one of you as per Sec. 13(4) of the Actin case of your facilure 1o pay the amount menboned below within 60 days. In the event of your
new location as well. having 5 fﬂaﬁlffﬂﬂ offica al A£2-83 Upper Ground) | oo 0 44 2023 By Order Of The Board not d_lscha{-glng liability as set qut herem_ gb-:nl.-'e the E-ank_.l Secured l:red?h:-r may exercise any aof the r_|ght ;unf&r:ed vide section
For and behalf of E:tr:-;:“-:1 Ttﬂmﬂilrl.jt:nham;m Dlz‘:'l_cﬁ;;q;;nar-ua'nm Place: Jodhpur For Nesikanth Rock-Minerals Limited 13(4) of SARFAESI] Act and while publishing the possession nobice | auction notice, -c-*.-h?crmnmalzy or atherwise, as required under
Place : Dariyagani, Delhi s/d ey T Sdi- the SARFAESI Act, the Bank | Secured Credior may also publish your photograph, Details are heraunder-
: p R SrE R e P Moratmal Kawar :
Date :- 6" Nov 2023 Fedbank financial Service Limited ARG NOTIE Managing Director Sr. Name of Borrowers/ Co-Barrowers/ Demand Notice Date|  Details of Secured
BURTRR LY. TR s QEENE AT Mo Guarantors & Date of NPA Amount Outstandin, Assets
COMPANY FROM MATIONAL CAPTAL TERRITORY| — ' g el
CF EIELHE YO THEE ENTEOF HAGE UMD, E PIRAMAL CAPITAL & HOUSING FINANCE LIMITED 1 |Mr. Raj Kumar, Mr. Bhoore Singh & Mrs. Son Devi, All at: | Demand Notice Dated | Plot Khasra No. 160 area 146,37
FORM NO. NCLT 3A SR I Toivty Sheo o o Cobitie PLlc Pl I : (Formerly Known s Dewan Housing Finance Corparation L) Gyan Deep Mode Ke Samne Station Road Mela Wala Baa 21092023 [sq.mt. situated at Mauza
. 1 ki fhe | = _|" ﬂ ';I
ADVERTISEMENT OF DETAILING PETITION Cofmparty proposss ko r'llill:{.ﬁ_'.'l..l Gabon Lo the '\.-I.TI':I'E Plramal Regd. Office Address:- Unit No. 601, 6th Floor, Shikohabad Firozabad, Station Road Mela Wala Baa - Mahrabad Tehzil Sikohabad
Pursuant to Rule 35 of National Company Law Tribunal Rules, 2016 Govemment under ssction 13 of the Comganies Ac Finance Amitl Bullding, Agastya Corporate Park, Kamani : . EAST, i 9.1 Amount Outstanding Distl. Firorabad. Bounded
FORE THE NATIONAL COMPANY TRI 2013 seeking confirmation of alteration of the 4 : Semiurban, Firazabad, Uttar Pradesh, India - 205135 19.91 690/ istt. Firozabad, Bounded as:
BEFORE THE NATIC OMPANY LAW TRIBUNAL Mernarandum of Asscciafion of fia company in erms of Junction, L.B.5. Marg, Kurla West, Mumbai- 400070 ©13,91, : East; Fasta 1E L wads West ; Plok
RN T“Pi"}fT":;JﬁTﬂ";EE‘; ﬂﬁﬁ:;mm s ot ek et s E Dy B CIN: UGS310MH1984FLC032633 Ale No. UP/LKNIAGRA/AD00000407 & as on 19092023 | o i Devi North - Plat of
CONNECTED WITH Meeting heidon Morday, 21° August, 2023 toanabie the PUBLIC NOTICE COICPC/ICPOF/ADOODDDZ93 + interest Pardeep Singh South : Rasta 18
COMPANY APPLICATION [CAA) NO. 62(ND)i2023 roamparty Io.change = regslared affice from *Nationall | NOTICE is hereby given to the public at large that Piramal Capital & Housing Finance Loan Accounts have been classified +Legal Charges |4 0n
In the matter of the Companies Act, 2013 IEHthaiTaniu:yur[_ialT Tkﬁ':tf'“linTimd ’ Lted [Formerly known as Dewan Housing Finance Corporation Limited) a Housing as a NPA on 31-08-2023
IV PERSAN WRaSE INLERES] 5 1K) CHE e ¥ . . - s : L . - - - -
_ And _ lihe proposed change of th _.E,ﬂlﬁg,ﬁﬁ allce cif | |TnEmce Company registerad with Mational Howsing Aank (MHE), having its reglstered The above mentioned Borrowers / Guarantors are advised {1} To collect the origing! nofice from the undersigned for more and complete
In the matter u[.Sectmn:i 230 to 232 and other applicable comparny ey dellver either on the MCA-21 portal affice at Unit Mo, 801, 6th Floor, Amiti Building, Agastya Corporate Park, Kamani details and {2} To pay the balance outstanding amount interest and costs atc within 60 days from the date of natice referrad to above to
provisions of the E'::"F"a“‘e’ Act, 2013 l[warw.mea.govin) by filing investor complaint| | U nction, LES Marg, Kurla West, Mumbai- 400070, intends to close one of its branch svoid further action under the SARFAES] Act.
foren of cause i ba dedvered of serd by regisserad| | located at 1st Floor, D-58/194-4, Sigra, Above ICIC] Bank Ltd, Varanasi- 221010, Uttar - .
in the matter of ?;:::::!n of Arrangement I[:I’.-‘i‘. of his'her cheections supported by an afidasit| | Pradesh, and the same shall be shifted to Raj Complex, 5-2/3504, Second Floor, Arazi Dated : 04-11-2023, Place : Agra Authorised Officer, HINDUJA HOUSING FINANCE LIMITED
; ; . PR " slating the nature of his/her interest and grounds of) | N, 54/4, Mohalla and Ward Sikraul, Pargana- Shivpur, Varanasi, Uttar Pradesh
GE India Industrial Private Limited p.”.-l.dP'atltmnBr No. 1 Demerged Company pocsilion to the Regianal Director, atthe 8ddress B | 391002 wp f S Fa ViR
2 Wing, 2nd flcar, PL Deandayal Andyod e e S
GE Renewable R&D India Private Limited Ehaw-'lgn_ EI:-:I 15.?:: piots E-.;S'n;?a:-: r-'i_lrwﬂ-:él::ia' The custormears wiho are bedng serviced from the location which is being closed will be
ﬂ;;:atitlnnar No. 2/ Resulting Company | 1110003, within fourteen days of the dgate of| | serviced from the new location from 06/02/2024 onward. BDR BUILDCON LIMITED
ubbcation of this natice with a copry ¥ the applicant he conc - _
their respective shareholders and creditors Eﬂmm ﬂ:|h alm of ,:':_ |,ﬁi R alr atits A LD DS A USRS W LD NOLE 1) Sl S CIN-L70100DL2010PLC200749
pary Py B PIICANS CcOmpaIYy Place: Varanasi For Piramal Capital & Housing Finance Ltd e : ) : .
MOTICE OF PETITION regisiered offics 21 the address mentisnad below: Date: 06/11/2023 Sd/- Regi. Office : 21, Ring Road, Third Floor, Lajpat Nagar- IV, New Delhi-110024
A patition under Sections 230-232 read with other relevant provisions of the | [A-52-63 Upper Ground F"::Jr Flat No-103 HEHSEI S —y Tel.: 011-2647 7771, Website: www.bdrbuildcon.com, E-mail: info@bdrbuildcon.com
Companies Act, 2013 for sanctioning the Scheme of Arrangement batwaen GE E:‘_’I“:l’:l Sjrﬂt:l?}rér?ar"em Uttam Nagar New
India Industrial P te Limitad (" Petiti Mo.1/D d G =} and ! ey
e e e S oo Bt (“Patitionss No. 2/ ”;::uf,?:g Far and on the behait af Apglicant FOR THE QUARTER AND HALF YEAR ENDED ON 30TH SEPTEMBER, 2023
Company™) (hereinafier callectively known as Petitloner Companies) and their RATTAN LOGISTICS PARK PRIVATE I'"'“TE? Quarterended Half vearended -~ vearended
I'-e‘.5|'|&|'."|-l.-'F! sharaholdars and credilod s, wWas pr’F:F:E-"IlEﬂ |'|:.' tha Palitioner I:-l.'tr'r'lpﬁr"nER PAWAN FAS:I;_ SI Particulars y y
on 11.10.2023 ("Petition™) before the Hon'ble Naticnal Company Law Tribunal, | | pase . g3.11.2023 Difecior No. 30.09.20237 30.06.2023; 30.09.2022' 30.09.2023; 30.09.2022 31.03.2023
New Delhi Banch ("Hon'ble NCLT"). Place : Delhi BN, 01845128 I Audited | Audited | Audited = Audited = Audited | Audited

\ide order datad 25.10 2023, the Hon'ole NCLT has fixed the Patition for sanctioning ! . ) . . . l o .
the Schame on 18,12 2023, Any person desirous of supporting or opoosing the said ; LOtaLlnﬁroT(eLfron;fOpirat'on's ((jnst)f T Nil Nil Nil Nil Nil Nil
Fedition should send & natce to the Han'ble NCLT and fo the Advocates of the Petticner : : 0 et Profit/ (Loss) for the period before Tax,

Companies at the address mentioned below, of hisfher intention, sianed by him/her ar q,ﬁl'-ﬁ"-' . - ﬂ Union Bank Union Bank of India, UMFB Muzaffamagar, Pﬂ:gﬁﬁi N Exceptional and/ or Extraordinary items) (165,369) (234,447) (127,600)  (399,816) (3,987,903) (4,318,778)
thelr advocate, with hisdfher name and address, $0 a3 10 reach the Advocates of 1he -~ o U 441-South Civil Lines, Meerut Road, (For Immovable 3 | Net Profit/(Loss) for the period before Tax

FMATONT . ORTGBTIAGTR L IMOF N0 LErvm R LI o S (e T AT Muzaffarnagar-251003 Property) (After Exceptional and/or Extraordinary ltems) = (165,369)  (234,447)  (127,600)  (399,816) (3,987,903) (4,318,778)

of iha Patition. Whera any such parson saaks to opposes ihe Patition, the grounds of

L ar ey, e——

oppasition or a copy of hisfher affidavit shall be furnished with such natice. & copy of T 4 | NetProfit/ (Loss) for the period after tax
the Petition will be furnished by the Advocates of the Petitioner Companies to any Wh (after Extraordinary ltems) (165,369) (234,447) (462,780)  (399,816) (4,323,083) (4,653,958)
parson requiring tha samsa on payment of the prescribed charges for the same IR 5 | Total Comprehensive Income for the period
The undersigned being the authonsed officer of Unlon Bank of India, UMFB Muzaffarnagar, 441-South Civil o . .
Sdl- : s : : 2 [Comprising Profit/ (Loss) for the period
{Rishabh Sharmaj) Lines, Meemt Road, Muzaffamagar-251003 under the Securitisation and REeconstruction of Financial Assets (after tax) and other Comprehensive i
: : : prehensive income
DMD Advacates and Enforcament Security Interast {Second) Act, 2002 (Ord. 3 of 2002) and in exercise of powers confarred fler t 165.369 034 447 462 780 399.816) (4.323.083) (4.653.958
Advocates for the Petitioner Companies under Section 13(12) read with rule 3 of the Sacurlty Interest (Enforcement) Rules, 2002 issuad a demand 6 I(Ea e,r anr)1 Capital (165,369)  (234,447)  (462,780) ((399,816) (4,323,083) (4,653,958)
30, Nizamuddin East, New Delhi- 110013 | | notice i.e. UMFB/501/1219 dated 24/08/2023 to 1. M/s Madhu Firm & Mattress Prop. Smt. Madhu Sahni quity Share Capita
Dated: 06.14. 2023 Email: nEhahh.Eh_arma@dmd.law REgd- Off. Ground Floor, Shop No. G-3B Parsvnath Plaza, Court Road, Shahranpur, U.P.-247001 Unit/ (Face Value of Re10/' eaCh) . 6,64,50,000 6,64,50,000 6,64,50,000 6,64,50,000 66,450,000 6,64,50,000
Plara; Now Dalin Mobile: 98735 58970 | | \works 203/81 Sadar Bazar Town Hall Road Muzaffarnagar 2. Smt. Madhu Sahni W/o Shri Man Mohan 7| Reserves (excluding Revaluation Reserve
Sahni H.Ne. 10/4C, Lane No. 14 Gandhi Colony, Muzaffarnagar 3. Mr. Vishal Sahni (Guaranter) Sio- as shown in the Balance Sheet of
FORM G Shri Manmohan Sahni H.No. 10/4C, Lane Mo. 14 Gandhi Colony, Muzaffarnagar (Classified as NPA Previous Year) 26,418,177 26,583,546 27,148,868 26,418,177 27,148,868 26,817,993
R T on 21.08.2023) to repay the amount mentioned in the notice being Rs. 4845613.99) and interast from 8 | Earnings Per Share (for continuing and
INVITATION FOR EXPRESSION OF INTEREST FOR 01.08.2023 other charges thereof within 60 days from the date of receipt of the sald notice. discontinuing period) (FV of Re.10/- each)
AL NAFEES FROZEN FOOD EXPORTS PRIVATE LIMITED The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in Basic: (0.02) (0.04) (0.07) (0.06) (0.65) (0.70)
GPEHATIH IN MEAT EXPORT AT [NO UNIT AT PREEEHT general that the undersigned has taken possession of the property described heresin below in exercise of Diluted: (0.02) (0.04) (0.07) (0.06) (0.65) (0.70)
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India powers conferred on himer under Section 13(4) of the said Act read withrule 8 of the said rules on - : - -
(Insolvency Rasolution Procass for Corporate Persons) Regulations, 2016 01.41. 2023 Notes:
RELEVANT PARTICULARS Th;a Ennuﬁe SRR i e e e Bl B R e i el i 1. The above is an extract of the detailed format of Audited Standalone Financial Results for the Quarter and Half Year Ended on 30th|
.| Name of the Corporate Debtor Al Nafees Frozen Food Exports Private Limited the properties and any dealings with the properties will be subject to the charge. of the: Union Bank of September, 2023 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements)
| along with PANICIN/LLP No.  PAN: AAACASSSSE | CIN: UT4898DL 1987 FTCO29555 India, UMFB Muzaffamagar, 441-South Civil Lines, Meerut Road, Muzaffarmagar-251003 for an amount Regulations, 2015. The full format of the said Financial Results is available on the websites of the Stock Exchange(s) https:/
L | Address of the registered office | 6, Central Lane, Bengali Market, Rs. 4845613.99+ intt from 01,08.2023 as on 21.08.2023 + other charges therecon) in all the accounts, www.nseindia.com/emerge_itp/ and the listed entity www.bdrbuildcon.com.
= e _ Mew Delhi - 110001, India Your attention is also invited to the provisions of sub-section (8) of section 13 of the Act, in respect 2. The above Audited Standalone Financial Results for the Quarter and Half Year Ended on 30th September, 2023 audited by the|
1 [URL .I:'[ websile - http:ifcirpainafees.in/ of time available, to redeem the secured assets. Statutory Auditors were taken on record and approved by the Board of Directors in their meeting held on November 05, 2023.
4.| Details of place where majorty | Delhi NCR and Thane rl'-.'luml::-a|:| Dascintion of Mimaiahie Pronarty For BDR BUILDCON LIMITED|
it locat
3 ﬁ?d i ?FE ma'?d . Property: Residential Plot with boundary wall al no. 352, Lane 13/01, Gandhi colony, Muzaffarnagar Area ) Sd-
.| Installed :::ap-an_:ltg.r of main Mo manufacturing unit 80.81 Sg. Meters. Place: New Delhi RAJESH GUPTA
_ pmdlf!::b' ol e Boundary- North-House of Shri Virendra Kumar, South-Raasta 15 ft wide, East-Rasta 15 ft wide, West- Date: 05.11.2023 Managing Director
6. DUE.”‘"-‘? & 1.IE||l%.:E! of main products’ Ni house of Shri Virendra Kumar
|services sold in lasl inancial vear
i N_'-"ﬁiEéE_E.F_‘EI’JEE:!E??_E:'_E@[HE@ Wil Date : 01.11.2023 Place : Muzaffarnagar Authorised Officer, Union Bank of India
8. | Further details incluging last avaiable Last available audited financial statements is
financial statemants (with schedules) | for FY 2017-18 only. Further details are
of twa years, lists of creditars, available at: hitp:licirpalnafees.in/ . S - S— . ifl'
relevant dales for subsequent events svefi & wa o ﬁﬁ'ﬂlﬂ'«{ SATITTEreR HTHe i st | o ﬂ:ﬁ PUEL'C NQT":E
of the process are avaliable af =G & ST A e Eﬂmﬂ?‘%mﬁﬂ STl aht Mﬁmﬂﬂﬂfﬁﬁﬁw, Information regarding individuals with pending criminal cases, who have been selected as
5. Eligibility for resolution applicants  http:ficirpalnafees.in/. : | Haifera fararor (@ 2011 %t fre anfeeer (Fafaer) o 536 & ad 2018 &1 svamr=m afeehT candidates, along with the reasons for such selection, as also as to why other individuals
E’;‘E‘“’.E‘E‘f‘?:‘ gf'[g-‘f’“ of the ;Pglfﬁg‘;:;ﬁzféﬂﬁlt‘;‘['rigmmg“ emai , . 2 forai - é o without criminal antecedents could not be selected as candidates.
. Lasﬁjlstafala E&*cuf o Eﬂﬂpﬂlzﬂ g “iﬂ:ﬂﬂ} H 2192 ¥ AT=HIE Feaian AT & fg1eR 13.02.2020 & 39T & 0T H A1 (As per the Commission's directions issued in pursuance of the order date 13.02.2020 of the
of lnta?e:t OF receipt of express ATk feyw o = s Hon'ble Supreme Courtin contempt petition no. 2192 of 2018 in WPE€ no. 536 of 2011)
1 [Dhate of issue of provisional list of | 08.12.2023 4F _ Sy TR A Mame of Political Party :- Bhartiya Janta Party
| | prospective resolution applicants | = BT = Mame of the Election :- Assembly Election 2023
12| Last date for submission of 13.12.2023 Frafeasramm: Wﬁww 2023 Name of State/UT:.- Rajasthan
: abjections ta provisional list (1) Name of the Constituency - Sheo (134)
o Erfggpueln?feu?egmhaciﬁpghmms £3.12.2023 T8/ H.AT, 80 o1 ] : Torer Name of the candidate - Swarocop Singh Khara
16| Date of issue of information | 28.12.2023 (1) Fraf=r afsr o1 1 : 144 - SENo.
memarandum, evaluation matrix dot
and request for resolution plan fo a7t =T 97T aﬂ-w 1. | Criminal antecedents
prospective resolution applicants | a. Nature of the offences 224 1PC
16| Last date for submission of 27.01.2024 .Y, b. Case No. 507/2004
resolution plans .
o, . - . . Name of th rt = - € TC, dIGHR
16| Process email id fo submit EOl  cirp.ainafees@gmail.com 1 amavifers qtcha C. INd € cou =i Al
T T e s d. Wheather charges have been gl
Date : 06.11.2023 Sdi- ,
Placs: New Delh Manchar Lal Vij ®.| AgRTE] B uBfe CRIMINAL framed or not { Yes/No)
Inferim Resolution Professianal of A1 Natees Frozan Food Exporls Private Limited &. Date of conviction, ifany 29.01.2007
Regn. No.: IBENPA-D01/IP-P-0148002018-201 91 2269 | AFA Valid Upto © 30.10.2024 ¥ | HEAT HE] 01, H&HeHT 9= 202 /2019 (O q_’-rﬁﬁq - . ' - :
Add.: 828, 3rd Floor, W.E A, Abdul Aziz Road, Karol Bagh, Mew Delhi — 110005 g 3 3 SR ) f. Details of punishment undergone, if any qifte® s wem o7 /07 ADJ (FT)
.| ST H A 01, faiReT g9 =iae afase, Jer TS AT famiss 01.06.2007 Frofargar
il s : fE=T% 06.10.2004 ¥ 27.11.2004 TF T
Tra. A e ‘L A ; _ ;
Crlassifieds 0| @1 o AR ax Ry | o1, ] o T Bl
~ : T ® AT e ﬁTz”:‘_ﬁ:' g. any other information required to be given Mo
CLASSIFIED AD DEPOT (CAD) 2 m fﬁr ﬁ!ﬁ[ nﬁr EI?I" 21 |01 =78 (2) |The reasons for the selection of the candidate. | This candidate has better political
D ot s authonacd Clasaifiea A Darate = — - ' Selection shall be with reference to the acumen and better urge to serve the
roup s authorise asstie epots . T‘Iﬁli Ty Wall & fagv 01. A& qualifications, achievements and merit of the people and the nation whatever
afy B = candidate, and not mere "winnability" at the criminal antecedents are there, they
AV : )
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU— T palis (not more than 100 words) I"l&;-WE no E_’ub%l#nﬂe and are purely
AR T ARG KovErTioe & MaRkErng, | (2| SR @ S @ WL | A, S A SR o1 e orerded 9 o) i Bl e il
Ph.: 9350309890, 22519890, 22549890 ’ el 1 T, A TeTeRt W T %’:!HI%I H =TI 4T | ﬁtlarsnn?_lt_verrdetta b_E'ng wadgEd t:‘-"r
: : Do, TRl - 5 J ; - L P ; . 15 pOHNcCal anamias an Aar
WEST ! Afte & Fad gu e | s geerr s 9w el @ e Halis that 3 BB
JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206, ; L iy gy N ¢ : elieves, at there is every
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS- AT | ff o Ao o fOwg| aaR Afeg g sfea 9 Uhs dil & fedl & likelihood that he may be absolved
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM- 4 ; : _ ; iy
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.: OISy ¥4 &1 GHaT | (100 9155 W | EReoT F oo 1 w|iEa £ of the criminal cases.
9310333777, 9211333777, 9810883377, NEW MOTI indivi ' -
NAGAR : MITTAL ADVERTISING, Ph.: 25178183, fere = Bl) 3. Reasons as to why other individuals without The candidate has edge over other
9810538183, 9555945923, MOTI NAGAR : UMA ADVER- _ - - . _ criminal antecedents could not be selected as | individuals, considering the fact
O T e, B ronar s e oaes. | 3 | ¥® PRV FaT¢ {5 371 smoRifels | il & g @7 & gegd Iqan 9 it candidates (not more than 100 words) that he has better inclination to
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543, n;k—j.ﬂﬂ arel arg aerfeeal &1 anaelt | srd@atart o =h VIR B g AT serve the society and the public at
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA R
Ph.: 9810401352, 9015907873, 9268796133 o WY F A8 A AT amfe w1t ‘}ﬁ 4@ §Y UF ¥ EI@Y 5% o large and criminal cases are the
R EET = & afr o 5 S R & results of sheer political vendetta to
CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET- [1 00 = A } Al o el e tarnish his public image. He has
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT E‘i‘”'?“a -.:-E AT AT | wide public acceptability.
PLACE : HARI OM ADVERTISING COMPANY Ph.:
9811555181, 43751196 s
TERRE (2) ferater =t =TT+ 144 (2) Name of the Constituency: Sheo (134)
TIS HAZARI COURT : SAl ADVERTISING, Ph.: 9811117748 et SR/T 1Y aﬁ'ﬁi‘m Name of the candidate Swaroop Singh Khara and so on in the case of election to council of
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.: : sl : - : :
9818505505, 27458589, PATEL CHEST (OPP. MORRIS m | s’:ates. cf:r states ?{EEIE?’I[GH to Legislative Council by MLAs, mention the election concerned in
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR- " : ace of name of Constituency.
KETING, Ph.: 9350304609, 7042590693, PITAMPURA meﬁuﬁwm {@m Wﬁmm#ﬁﬂm#mﬁﬁﬂhﬂ Q?-IE":' P Cy f\\
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.: -
9311564460, 9311288839, 47057929 A& WA Tatas e s seem St | ’—-'j__lL,______—.
CHATTARPUR : A & IA ADVERTISING, Ph.: ERI IiT:fFlEI?: e "IEIH&EEE"&” S f office b fth itical
9811602901, 65181100, 26301008, KALKAJI : ADWIN el EﬂTﬂ'E{:lTFl ignature of office bearer of the political party
ADVERTISING, Ph.: 9811111825, 41605556, 26462690, Name and designation Mahesh Chand Sharma
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING ﬂﬂﬁlﬁ afag :
SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF ( ) State Office Secretary BJP Raj.
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090
- NcBr_ |
FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD- R ey H,-, ;--
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING, e
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 65) : SRI \ C
SAlI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI % FINAN IAL EXPRE
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI BALAJI ADVERTISING & MARKETING, B ey by Sty e
Ph.: 9818373200, 8130640000, 0120-4561000 IR 4 0 S N S S 0 P S

EDUCATION (IAS & PMIT ACADEMIES)

FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :

ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com
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g TG slUdE d+1 Us STAK i adl-l hu-ll Iciiics u ey geosre o Efnas g : =%
SALE TENDER (A TR T IO '_|1:=||' Corporation of India Ltd. I8 _ |(( e Hftes ¢S s wie-v fafaes
= = - IS LR : . ﬂ R o ': - H ﬁﬁmmﬂﬂmﬁﬁ'ﬂﬂ!f&ﬁtxﬂr ﬂ'
Sale Tenders are invited from prospective buyers on or “i;;'“i(“oiz,)27224";'3582”445@m' S, e 700 001 _ rrcbantl = B8 Wit ol e s e it g Flramal O . T AL L
before 22.11.2023 between 11 AM and 5 PM, for diipmal -7t info.bbjconst@bbjconst.com; d=@Ee: www.bbjconst.com Tl .':I-|'|+]_-:I'-l':| gﬂl Bl i jl'?sr:: Lﬂiﬁ: a:_:ﬁ q-rm::._—:-:.,-: m:ﬁﬁm,ﬁ
of 5359 Pcs having 68787.62 sq .ft. of FirelWater affected = ety Fresfirfirs e & Fog aftn o vare e fiveem 4 §—Fafe smifirs @ & b g el B e T
carpets lying in the godown of MIS Jaipur Rugs Pvt Ltd at . - ; A T ey # o /$ 0/l /gl / we {‘f;{_'” J::-j’_i-rm_ Tﬁ;’ﬁfﬂ -
Surana Warehouse, Khasra No. 31, 34, 35, 38, 36/4, 37 Village ?‘*’”" : “wﬁmgﬁ o 5 e . 5 s . s 4 3 e 5 1 S bbbl i il i Lbatondn s i QT A S e T S ul-n-!é s At St o wiatt oig
Surana, Khora Road, Teh. Shapura Dist :Jalpurr PIM-311404. . A - - o6 F={HIFRT @ + 15082 26725 {0 et Fr o <am Tl wEAE FReNEE fAESE & AW W A Awn arn),
- ?—r&m NIT/FOB- ASANSOL/CIVIL/2157/3138/PKG 11/27-2023 ﬁr& yufar_ sl LRI AW BTERTT A (T W R T U SRR e # R T
Interested buyers are to pay earnest money@ 10% of offer i e : _ ‘ e e e T T 290000 — AT A A o i e R TR, A S N s
value b:" DDIPO pfﬂyablem favﬂur{}fMISJalpyrHugaﬁt} Pt aﬁwzozaa‘lﬁ@ﬁmsw 1)ﬁmwm%|m§m(?ﬁ mwﬁ) 20112023@1500&1@ P B 7 UERITH A, FE] d =|__zr‘ 400070, H WU T WTET UEE] B, S-58 0 1574,
Ltd pa}'ahl'ﬂ' at .Iall:]ur, ShGUId he aff{f.‘l:tEd Wlth thE TE'nd'EF W’@iﬁg Wtﬁéﬂﬁmaﬁmm%aﬂ?g éiQ(?ﬁFﬁa’ﬁ) 21.11.2023 I 15. Ooaﬁ-@hﬁml W,v Frler aiftrm A [a_g'ﬁlrﬂﬂ? W& T A - |"1'||,|1 X3 T T HitE ._'i..'.;lm:'.| = WA £} ”II T, A !Ilﬁ:“uh"':""\:;r:' ﬁ H""'"—"\'—" E FE W L ﬂ 221010 ﬁr ""‘- m Il
and to be deposited at the office of Jaipur Rugs Co Pvt Ltd, | | ™ 7 T i e e &-swiicte it w0 S s of Bl T o 3 s T 00 00| |5 ey gt 6120z [11o0 =3 % 28120 im0 4 o) e v %ah ot o Wb, TH-2,/ 3500, E: Mo, g‘mﬂl e 5.,;:&
G-250 Mansorovar Industrial Area, Jaipur - 302020. For wen el ol sifm [0F @ wee| 2n 11 2023 #1700 79 AF (G99 820t ki il ﬂm'“i"_'" “l""“‘ﬂ“ﬁ ST, SO WS 221002  08,/02,/2024
inspection of salvaged material, please contact Sri Murlidhar =1 w—i 'I’r] | A s §H0S NAINITAL sanx GER R RR LN LR —— Fort ameest a1 a Fivg o <@ v @ dan 6 o o B, 9 06,702,/ 2020 A Y
Vashist, Mob no. 9928370500 between 10AM &5 PM. B a3 B Ee "l THE NAINITAL BANK LTD. ;_"“_i“:;“ ;;1 T%F“""':':ﬂ_” *_'_“_;‘_‘:*_1"3_-* ;_; T :r'“?“ﬂﬁ"‘"'? a;ﬂfﬁ;ﬁf_ﬂ?ﬁ:ﬂj & &
' CIN Mo US5923UR1922PLO0M0234 “:miﬁtﬂE,“ka;é -:uu.ul-uclmL 3z r|~|-|.;-"rr. PIJ-.:'J e r'f.l.::!-ld"- Em_“ _{_:ﬂ._ “ 3”'.1“: q”m:" it wHafem @ival | e & 1 4 59 e W oEm )
o= =i U HTATAT T §6 299, 99+ 3, Jooiiarsd, Trara T W AL A A A IR www eonconndia co.n, www lendanizand comCCIL TR FEE T AT i drerem $rew dw wreftm ity fafrs
e A (R o cmf B e | s R S i e i T e o i
_ 3 ; AT B g1 3 i gt urn, ema, tevga A ‘edw! R’ U SEiEd Has ( w0611,/ 2022 T /)
HE AT S e e urgEre ek = & feiaie & e divsei ®t Fghs  Ee seeed
miie forater 9 ftemery [mrefrer 3 s woerd orer) [ S w—— —y S ——————_
1mﬁhﬁm-ﬁ1@ﬁ:fﬁnmmmﬂﬂﬁ{ﬂmﬁ??ﬁm1ﬁiﬁ%q?wq @ fay @g oo e A Soaeh ol @ qevds v s wem #)
i L b ) S K ﬁ‘:E 2016 % (i 36 (1) & refi o W, v g sy e Fam s et aren aReed) aEEw
> A AqATEE  https://www.nainitalbank.co.infenglish/tender.aspx ¥

|| WIAIE IETE T AT | S TR R N i weE R | | e e G 'FII i wER 9 ‘ui' ﬂ‘ﬁ:ﬂ fawd g
Ara ¥ G A AT A, | e asscasesse | SRS T A0560L 1987 TC029635 oy o i 1 = AFFLE (INDIAY LIMITED

i it T6 wiaet o, s mre, | (21:11.2023 1 ST WA & 9T Y179 5:0 0 1 M I UEH §9 9 W

st o E‘;W 110001, 3= weea firn wr anfie s A-ivara §s fafe s, A9 staw fafess, el Registered Office : A47 Lower Ground Floor, Hauz Khas, Off Amar Bhawan, New Delhi -110016

s TET hito Ticirpainafees inf ﬁ:ﬁmﬁr— 263001 — {P) 01 24-—4598?49,': {I'-"rj} EEQS;EEEL?S; FI?Lné?Echlngpllance@al‘ﬂe .com

4. r-:ﬂ?m--.nﬂ:'_quw._mi.inmv|'m Farsetl UeRTTATY af1< =191 (Hag) feqi® : 06.11.2023 34 =y | :

HeE kT ﬁi'ﬁ'-T_:-" o - X = < EXTRACT OF STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS

5. | ez wearet /- damei 4 T (Ao FeTd T8l qiSAN Tdegchld [cTHES FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
R GELG) CIN-L70100DL2010PLC200749 (Amount in INR million, unless otherwise stated)

ey | ! USiieha ehraier e e 21, 1 e, R o, e TR-1V, 7 feefi-110024 Corseanded | Hill yearenvied | nmmcandec | Yemwamitd

B L ot ] Fel ’ ’ ’ i September 30, | September 30, | September 30, | March 3,
T/ TR ER=R Te: 011-26477771, de@Ee: www.bdrbuildcon.com, $-3a: info@bdrbuildcon.com 2023 2023 2022 2023

b ot A e e - - SR fareT Fe (Unaudited) {Unaudited) (Unauwdited) {Audited)
e [:.-Ijeglmﬁla-lll arrETe —E—fmﬁmﬁzﬂ”_13;ﬁ-ﬁfmﬁ | " Total income 441237 8,576.51 367418 14 882 B0

o H‘“;m?ﬂ ge m'ﬂ'!' 1_1* arfere feareeT Iei IueTaT & Profit before tax 731.97 1,432 .66 676.62 2,815.51
ﬁwmms hitp:tickpainatess.inf Ed fererun QU TqHTE QU SHTE U T ] Profit for the WHGF‘E 'I_ ALl B67.84 1,329.56 589.76 2,454.66

5. T{'%-‘-lT?FT'i.THTEEI,:Ej:qE:I?EHﬁ hup Hc“‘pal“afﬂ'ﬂs In'r -{T 30.9.2023 30.6.20235 30.9.2022 30.9.2023 30.9.2022 31.53.2023 TD'EI mmplEhEnSIUE Income mr th:E
ST ST e e A | §9 $47 cirp.alnafees@gmail.com et | orefem | ofbfem | ot | atdfem | ot Pnods Fyear S O T e L R i
ATy o WreRH Wy Ry o T & L - - - N - - B I h | :

- e = - T. ORI A e I (IS e e e fer e e ald-up Eq”"'ﬁ" = E"E' l3"='I~"|'F'a

0, s ) afafi S ol &g |28 TaET 2023 [P e e (face value INR 2/- per equity share) 266,36 266,36 266,35 266.35
H':I:'ITI'I?I'IE' 2. | Stdl™ o0 (KK <I& i/ (oll) (onx, 1dIRIE KA/ 144l ;

T st e e e e gy SRR WE Q) (165,369) | (234,447) | (127,600) | (399,816) | (3,987,903) | (4,318,778) Other equity for the year - - - 14,384 16
et e o v N I T B G B (< L Fa e R A QR R T R e Earnings per equity share

: : f | & :

i Rﬁ.* =l o e e 3@%@?&&1‘&3 h . (165,369) | (234,447) | (127,600) | (399,816) | (3,987,903) | (4,318,778) { EG? value INR 2/- per equily share)

TR e g o fete Z o S | S | 2 B T [ L) P L A G | DA QS L3I RU R Basic: 5.01 9.98 4.43 18.43

PP s e pre e TR % @1g) (165,369) | (234,447) | (462,780) | (399,816) | (4,323,083) | (4,653,958) Diluted: 501 968 4.43 18.43
m“‘-r«:lﬁ"l T e o G 12 B T | e I S3 0 F  G =  | SOI | =

= : r— (B1f7) T 3 U T (X F 9E) H wmfirer) (165,369) | (234,447) | (462,780) | (399,816) | (4,323,083) | (4,653,958) '

“ : FMﬂﬁﬁ‘ﬂ{ﬁmﬁ N bl 6 i'l’;folé\l RURES .\flhl (HH Hed o, 10/- HR1) 6,04,50,000 | 6,64,50,000 | 6,64,50,000 0,064,50,000 | 6,64,50,000] 6,64,50,000 1 i Thl& a!:lﬂ'kre TEEUHE ha'l.I'E' hEE!‘I F'E'i'iE'l'l'Eﬂ h:lll thF" Mdh Cnmmlttpp &nd ai]ﬂl"ﬁ‘-l'Eﬂ b!p' thE Eﬁard Ur Dlrectﬁrﬁ al IL‘;
BRI R ' R i _L‘LA ' S T T T T T T meeting held on November 04, 2023 and subjected to limited review by the statutory auditors of the Company.
ey o (o7 ey A e 7 [ STRRTT (e o o Sieh i g O H guIE T e 5
Tt il iR TR o atfeRer smRfer) 26,418,177 | 26,583,546 | 27,148,868 | 26,418,177 | 27,148,868 | 26,817,993 2. Key standalone financial information:

16 HHMET 5‘.1"u|-|1.u WHT A T g%l 2024 R o o o e O o e oo Quarter ended | Half year ended | Quarter ended Year ended
it e ' 3 frm) Particulars September 30, | September 30, | September 30, | March 31,

16 gt o w0 F e | cinp.alnafees@gmail.com 2023 2023 2022 2023
BRG] S (0.02) (0.04) (0.07) (0.06) (0.65) (0.70) (Unaudited) | (Unaudited) | (Unaudited) | (Audited)

[T p— — bk (0.02)  (0oe))  (0.07) (0.06)|  (0es5)f  (0.70) Total income | 139233 | 281749 | 120893 | 517366

i L j‘l e e _Iq“_mwﬁﬁfﬁ,:“‘: - | fevutt:  Profit for the periods / year _ 18173 | 33755 14812 | 668.78

“ﬁ_ﬁw” ﬂ' ',Em.,m O0/P.POABON2D1 8201015268 | BETRIT: S 1. IWIeR feraror Qsht (T e a2 Igeme sraen) fafqame, 2015 & fafrme 33 & sfaria wie TSt | " Total comprehensive incomea for the 181.91 337 .68 147.90 668,13

Wl 8¢ 26, T AR, Sl 4.0, el saila 18, st 4171, 718 Freeii — 110008 | Tiaet =t T8 30 faawR, 2023 = T e Ta SHET & ihfaa faxite qRomdi & foRga Ted &1 9K © | 3o periods | year

Vi=el=ay-\\\ |3|- < aRTH? AT HT_ | gre ek RIS 1 Ie@Ee https://www.nseindia.com/emerge itp/ T oIS 3. The above is an extract of the detailed format of the quartery financial results filed with the Stock Exchanges
H9t www.bdrbuildcon.com W 3UTeY ¥ | under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015
copy, it is not possible to verify its contents. The Indian 2. 30 faawR, 2023 1 GETA foUTEl 9T BUE! % SUId IfRfRid CusuArd faxia gl @) wifafier siehateRi as amended.

fgﬁ[gﬁ?s(P,i;LTﬁ?‘;ﬁ?“}g‘s’;bfrhc?fnﬂzsg'oeo?nséﬁ'ﬁf:(; ZL;CQ BN JAMMEE Tl TE qAT 05 AR, 2023 i ARSI IAeh! Sk § FHTh Hed BRI STIHIRGT Y 3 Ao | The full format of the quarterly financial results are available to the investors on the websites of stock exchange,

result of transactions with companies, associations or foru T www.bseindia.com and www.nseindia.com and on the website of the Company 1.e. www.affle.com.
individuals advertising in its newspapers or Publications. m ﬁ@“@l’ﬁ? m a; W By Order of the Board

We therefore recommend that readers make For Affle (India) Limited

Nnecessary inquiries before sending any monies or gl /- or e { n H} Imﬁzf
entering into any agreements with advertisers or TAT: ﬁc,—c,ﬁ m 2
otherwise acting on an advertisement in any manner RR ' T-|§‘ 7 T éw Anuj Khanna Sohum
whatsoever. : 05.11.2023 o™ Date ;. November 4, 2023 Managing Director & Chief Executive Officer
154 251200 1 0 251200 | 042 ] 337 | 37 | 1600 | O i 0 0 0 0 a7 | D. Allotment to Qualified Institutional Buyers (After Technical Rejections)
155 | 262800 1 i} 252800 0.12 339 338 1600 | 0| 1 0 0 0 i 339 The Basis of Allatment to the Qualified Instibwional Buyers, who have bid at cut-off or al the Offer Price of 82 per Equily, was finakzed in consultation with NSE. This category has
' [ ' ' ' | | Uineaw | @ | | been subscribed o the extent of 79,88 bmes. The tofal number of Equity Shares Allotted in QIB is 3,29 600 Equity Shares o 36 successful applicants, The category-wise delails of
.1.55 ESHI}D ! 1 .G 254-'—11.'.'1] ! .D:1E | 341 ! .341. | 1E|]E} ! I] ! 1 ! _I:I .D {I. 0 341 the E.ag;s.:jf.l!..ll.:.tmgn[arg ag.unn:lgf . _ . . ] . . _ . .
| 137 | 258000 | 1 (0 | 208000 | 03 | 33 | M3 | 1EI_ZID_ | B[ 1] 0 0 U o 3| ' SBr. | Mo.of | Number | %to | TotalNe. % to | Propor- | Allocation per  Rationof  Serial | Mumber| %kto | Total No.| %to | Surplus/
. 158 _ 2EOA00 . 2 0.01 . 21800 | 0.25 | F24) | a5 . 1600 . i . 2 . 0 1 0 il et | No | Shares of fotal | of Shares total fionate Applicant allottees  Number of total :nfah:ms; total Deficit |
159 | 265600 | 2 | 001 | 53200 | 026 | 712 | 35% | 1600 | 0| 2 0 0 0 ¢ | 712 applied | applicat: applied in shares to of | succe- |allocated! (1417)
- . : : | - - - i for | ions each available applic-  Qualifying | ssful alloted
|10 jarikt: ) A U | | fele:) oo jouba | GOl B F i ; d ¢ | 965 | (Category| received category ants  applic-  applicants
| 181 | 21200 | 1 o 201200 | 0 30 | 390 | 1800 | 0| 1| 0 0 0 0 390 | wise) ants tal;l_!f .
162 | 297600 1 1) 297800 0.14 399 399 1600 0| 1 0 f 0 i) 359 Lo roun lngjr_
| 1 I I ! | I I I I | Befare After
163 | 308800 | 1 0 | 308800 | 045 | 414 | 414 | 1800 | 0| 1| 0 0 0 0 | 44 | Rounding Rounding
ool il L N 0 | o600 | 045 | 425 | 4% | 160 | 0 1 : 0 0 ¢ | 4% @ | @ @ | B | ® | (M | offis) | ofi®) | (10) (M) | 02 | 0% | o4 |18 | (18)
165 | 318400 i 1} 318400 0.15 427 427 1600 i 1 0 0 0 0 437 1 121600 i P 121600 0,46 1521 1521 1600 1 1 1 277 1600 .48 T
166 | 320000 | 1 0 20000 | 015 | 429 | 429 | 1800 | 0 | 1 | 0 0 0 o 479 |2 |[180800 | 1 | 277 | 180800 | o068 | 2261 | 2261 | 600 | 1 | 1] 1 | 21 | 1600 | 048 | 661
167 | w3200 | 1 0 | 33700 | 046 | 444 | 448 | 1600 | o 1| 0 0 0 0 | 444 3 [18400 | 1 [ 277 | 162400 | 069 | 2281 | 2281 | 1600 |1 | 1| 1 277 | 1600 | 048 | 6B
EIRERE AR A EE SR o | o [0 [ o | | | [ [N 7 [u 0 | T T [was w01 T] T 5% B 7w
169 | 353600 1 0 353600 0.17 474 474 1600 | 0| 1 0 0 0 i} 474 - - - - - - - - - { - | - -
e - - - . - =T | B | 304000 | 1 | 277 | 304000 | 145 | 3804 | 3BO4 | da00 1 1) 1 77 | 3200 | 087 | &M
|170 | 37200 | 1 O | 39200 | 0161 506 1 508 | 1600 | 0| 1 0 0 g ¢ | oM |7 [aeesoo | 1 | 277 | sme00 [ 125 | 411 [ 4121 [ 4m00 (1 [ 1] 1 277 | 4800 [ 145 | 679
BNl | oM | DR | G 1oDN3 | 1B | 0] 1 ? d O |\& | &b 8 [3e4p00 | 1 | 277 | 364800 | 138 | 4561 | 4561 | 4800 1 |1 1 277 | 4800 [ 145 | 2%
| 172 | 388800 | 1 0 Jaasb0 | 0Da8 81 | 521 | 1600 | O ) 1 | 0 0 0 f 921 | | |9 |3M200 | 1 | 277 | 37200 | 14 | 4641 | 4641 | 4800 |1 1 1 277 | 4800 | 145 | 159
1173 | 390400 | 1 0 | 390400 | 049 | 523 | 523 | 1800 | 0| 1| 0 0 0 ¢ | 523 | | |10 [400000 | 1 | 277 | 400000 | 151 | 5001 | 5001 | 4800 |1 1 1 277 | 4800 | 145 | -201
174 | 400000 | 1 0 | 400000 | 0418 | 53 | 53 1600 | 0 | 1 0 0 0 0| 5% |1 [427200 | 1 | 277 | 421200 | 162 | 5341 | sa1 | 4800 [1 | 1] 1 277 | 4800 | 145 | 541
175 | 4zr200 | 1 0 | dz7200 | o021 | s | 553 | ts00 [0 1| 0 0 0 0 | 573 | | |12 |595200 | 1 | 277 | 505200 | 226 | 7442 | 7442 | 8000 (1 1 1 277 | 8000 | 242 | 558
176 | 452800 | 1 0 | 452800 | 022 | 607 | 607 | 1600 | 0 1| 0 0 0 ¢ | o7 | | |19 |©0SB00 | 1 | 277 | 608600 | 231 | 7622 | 7622 | 8000 |1 | 1 | ‘ 277 | 8000 | 242 | 378
B =T 2 T o T ER T TR i T | [ = : T o 2 | 14 | 611200 1 217 611200 231 TG42 TG42 BO00 1 1 i 20T B000 2 42 358
177 | 454400 1 ] 454400 0.22 609 604 1600 | 0| 1 0 0 0 0 500 - - - - - - - - - e - - -
s T avmmcs | o T o T s e | a0 o - = - o e |15 |eeBB0O | 1 | 277 | 668800 | 253 | 832 | B362 | 8OO 1 | 1 | 1 277 | 8000 | 242 | -362
LA . oS ] o LB |- LT == | | [%6 | 67400 | 1 | 277 | 670400 | 254 | B382 | 8382 | BOOO |1 |1 | 1 277 | 8000 | 242 | -382
(20 [N | A | W | D9e) WE LO9E | IOM ) B T 2 AL 0 | @ | &7 | | 47 [ers200 | 1 | 277 | 675200 | 256 | B442 | B4 | mo00 [1 | 1] i 277 | @000 | 242 [ M2 |
| 180 | 476800 | 1 0 476800 | D23 | 639 | 639 | 1600 | O ) 1 | 0 U 0 U 638 | 16 | 67eB00 | 4 | 1011 | 2707200 | 1026 | 33848 | B4B2 | BOOO 1 | 1 | 4 | 1M | 32000 | 87 | -1848 |
1181 | 480000 | 1 0 480000 | D23 B4 643 | 1600 | 0 1 | 0 0 0 1] B4 | 19 | 676800 | _ I N | 1600 |1 |4 | 4 _ | 0 [ 1600 | 048 | 1600
182 | 481600 | 1 0 | 481800 | 023 | 646 @ 646 1600 | 0| 1 0 0 0 0 | 646 (20 (731200 | 1 [ 277 [ 731200 | 277 | sw2 | ova2 | ee00 [1 | 1| 1 | 277 | 9600 | 291 | 458 |
183 | 488000 | 1 0 | essoo0 | 02+ 654 | 654 | 1600 | 0| 1| 0 0 0 o | 54 | | |21 [Ma200| 1 [ 277 | 1132800 | 429 | 14163 | 14163 | 14400 [1 | 1 | 1| 277 | 1400 | 436 | 27 |
ea | agizo0 | 1 0 | 491200 | 024 | 658 | 658 | 1600 | 0 1] g ] 0 o | oss | | |22 1200600 2 | 555 | 2419200 | 947 | 30247 [ 151235 | 14400 [1 | 1 | | 2 | 555 | 28B00 | 873 | -1447 |
165 | dsost0 | 4 0 [ 4o2e00 | o024 | oot [eo1 | teo [of 1] h : o Jol e ||, Ei ' :E?E | w0 | 2177 | 12128000 | 46 [ 151837 | 151637 | 1141[:; ' 1 ' f — 0| 'Nﬁ?? ' 113?1;3 4[}?;451 E—L '
186 | 494400 1 0 494400 0.24 GE3 663 1600 i i 0 0 0 i} 863 [ I ] R [ I — == T T [ i = l
- - - - - - - — 25 | 1212800 1600 |5 | 10 1.3.5 1] 800G | 242 | 8000
_ 187 _ 4960100 _ 1 0 496000 _ 024 | BES | BBS | 1600 _ i _ 1 _ 0 0 0 0 865 . & 10
1343- | 51E|-=II}CI _ 1 _I:'a- 5_1'.'-‘-'-'!03 _ D__EE_ | Eﬂ-‘-’l | E_ﬂ-‘l | 1EI:H} _ i _ i _ 0 0 ﬂ_ 0 -'5-54 _ | Grand Total 36 100 Eﬁfiﬁdﬁﬂl] 1M _ _Siﬁ_ﬁl]l} _ _ _ _ _ _ _S_E | II!!J _SEQ_E_I_JI}: ‘rl]-ﬂﬂ
189 515?'3'0 1 1] 515200 0.25 A 631 | 1600 | O | 1 0 i 0 i] 601 E. Mhhﬂmltﬂhn:hnrInmt-nrs{.ﬁﬂar'l’achnlcal Ha]acljnns]
' 190 ' 542400 ' q 0 547400 ' 026 797 737 1600 ' 0 KR i i 0 i JO7 ' The Company in consultation with the BRLM has allocated 4,94.400 Equity Shares to 4 Anchor Investors at the Anchor Investor lesue Price of Rs. 82 per Equity Shares in
z e | T RPN | = e T = T accordance with the SEBI ICOR Hegulamns Thls.represemsﬁﬂ”-’: nfthnf.}IEI Ea1egur;~'
191 | 545600 1 0 545600 0.26 FiY i 1600 0 1 0 0 0 0 =131 : T r : 3 T et
— : — : - - S | Category | FisIBANKS | MFs | Ic | mF | FsFR | OTHERS | TOTAL
192 [s1000 | 1 | o | seteoo | ozr | 7 | 78 | 1600 | 0] 1] o [ o [ o To[ || s T . S T BT R R D Y
. 193 ! 263200 | 1 0 563200 . 02t | 7% 75 | 1600 . 0 gt 0 o 0 Y 755 . The Board of Directors of our Company at its mesting held on Movember 03, 2023 has taken on record the basis of allotment of Equity Shares approved by the Designated Stock
134 | 564800 1 i} SR4800 027 757 757 1600 i i 0 1} il ) -T5T Exchanoe, being NSE and has allotted tha Equity Shares to vanous successful applicants. The Alliotment Advice Cum Rafund Infimation andlor notices have bean dispatched to the
[Gae | eagara: | ; e o rnne | | o = | D [ ea | address of the investors as registered with the deposstories. Further, instructions to the SC-SBs have been issued for unblocking of funds and fransfer to the Public Offer Accouni on
T 1 - :
|28 jomntaleL | 2 vl | o] N ] R |t | B 4 ’ d ¢ ! TS? - Movember 03, 2023 and the paymeants to non-syndicate brokers have been issued on November 03, 2023, In case the same 15 not recaived within fen days, investors may contact the
| 196 | 569600 | 1 0 S69600 | 028 T3 7 | 1600 | 0 1| 0 0 0 0 63| Registrar to the Offer at the address given below. Tha Equity Shares allotad to the successful allottees have been uploadad on November 03, 2023 for cradit into the respective
197 | 572800 1 i) 5T2R00 028 768 TRA 1600 | 0| 1 0 0 0 i 768 beneficiary accounts subject to validation of the account detass with the depesitories concemed. The Company has filed the Listing application with N5E and Company shall receive
'1% { 3 ' ' ' ! ! | 1600 ' 1 ' 3?25 26,38, BT ' 6 ' T ' P ' 7 ' P ' l:hellsllr'sganl:ll:rfﬁdingappruval‘lrurnNSEand1rading.ufE-:|url;fSharmsexpecladtﬂ-:ummmgﬂn November 07, 2023
144 151 Mote: All capitalized terms used and nol defined herein shall have the respective meanings assigned to therm in the Prospectus.
‘I:-!}EII 13?' INVESTORS PLEASE NOTE
tg&l 204 These details ofthe Allotmant made shall be hosted on the website of Registrar to the Issue, Link Intime India Private Limited at www. linkintime.co.in.
El.’.'rEI 210 All future comrespondenca in this ragard may kindly be addressed to tha Ragistrar to tha issua quoting full name of the First/ Sole applicant, Serial number of the Bid cum Application
= form nurnber, Bidders DP 10, Client 10, PAM, date of submission of Bid cum Applcation Form, address of the Bidder, nurmber of Equity Shares bid for, name of the Member of the
218, 213, Syndicate, place whera the bid was submitied and payment details at the addrass given below:
221, 226, . Link Intime India Private Limited
. | — . . | ! { | 1 ] 1 | | | — _ L I N K | ﬂt| ' ie C-101, 1" Floor, 247 Park, Lal Bhadur Shastri Marg, Vikhroli (West), Mumbai 400 083 Maharashtra, India,
Grand Total 10440 100 | 202934400 100 72000 170 100 272000 | 100 i . Telephone: +31 810 811 434%; E-mail id: maitreyamedicare.ipo@nkintime.co.in; Website: www.linkintime.co.in;
: ] ' : ' 2 ' ; ) W ' i ' ' ' Investor Grievance E-mail ID: maitreyamedicare.ipo@linkintime.co.in; Contact Person: Shanti Gopalkrishnan;
C. Allotment o Market Makar (Afler Technical Rojoctions) SEBI Registration Number: INROOGO04058: CIN No: UG7190MH1999PTC 118368
The Basis of Allotment to the Market Maker, who have bid at cut-off or at the Offer Price of ¥ 82 per Equity, was finalized in consultation with NSE. This category has been subscribed For MAITREYA MEDICARE LIMITED
to the extent of 1 times. The fotal number of Equity Shares Allotted in Market Maker category is 1,08,800 Equity Shares to 1 successful applicants. The category-wise details of the On behalf of the Board of Directors
Biasis of Allatment are as under. Sdi-
. . T : T Place ; Surat, Gujarat Dr. Narendra Singh Tanwar
J'5"r. :: uf Hum:rﬂ ',"'utc; :fﬂ:;: Mo, 'fu; F:pur- AII:cattllnn per Ri'-.:e:mnnf HEEH:I Nur:fhar '.l":-tﬂll T::dahl Mo. ':!';::j Snﬂltllsr Date : November 4. 2023 I'-.-'Ianagmg Directon
b [l | o |0 A0S | e | Tanam PRARAIE  MlUReS] AAmORT W diehaes) ) o THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR THE BUSINESS
-ﬂp‘phEd applll:a'l:- Elpplll!d n Sh.afﬂs tU'- l:_lf . sSucce- allocated! |:1 ‘]-ﬁr} FE‘D?FEETE nF “ﬁlTHE‘er MEDH:AH.E LI“ITED - - -
for lon3 each available applic- | Qualifying | ssful alloted Disclaimer: MAITREYA MEDICARE LIMITED is proposing, subject to applicable statutory and regulatary requirements, receipt of requisite approvals, market conditions and ciher
(Category| received category ants applic-  applicants considerations, to make an inifial public offer of its Equity Shares the Red Heming Prospectus dated October 19, 2023 has been filed with the Registrar of Companies, Gujarat and
wise) ants (after thereaflar with SEBI and the Stock Exchanges. The RHP is available on the wabsite of NSE Emerge at hilps:/www nsaindia comicompanies-istingicorporate-filings-affer-
rounding) documents#emea_offer and is availabla on the websitas of the BRLMs at www.gyrcapitaladvisors.com. Any potential investors should note that investmant in aquéty shares involves a
T T i i i T i i i high degree of risk and for details relating to the same, please refer to the Red Heming Prospectus including the section fitled "Risk Factors”beginning on page 32 of the Red Herring 5
Before After Prospecius, a
Rounding Rounding The Equity Shares have not been and will not be registered under the US Securities Actof 1933, as amended (the "Securities Act’) or any state secures laws in the United States, and =
(1) (2 (3 4} (5} [6) 7} off (3] off (3) (10) {11) (12} (13} [14) [15) (16) unless so registered, and may not be issued or sold within the United States, except pursuant to an exemption from, of in a transaction not subject to, the registration requiremants of -
9 I 10BE0D [ 1 [ 100 [ 108800 | 100 ‘II:IEEIZIIJ " qpeso0 | to8e00 | 1 |9 [ [ 1 [ 100 [ 1I]E|EG-G' 100 [ 0 L"'ﬁgS&:urHies.ﬁci arp:l inaccordance with any applicable U5, Stat&Secuﬁtieslaws.Th& Eguiltyﬁha-fes are being issued and sold outside the United Stales in'qﬁshurn.?transaminns'in =
|-l | | 2% | S| I R . | oo reliance on Regulation "5 under the Securities Act and the applicable laws of each jurisdiclion where such issues and sales are made. There will be no public offering in the United of
| Grand Total | | 1 | 1w | 108800 | 100 'l[lEIEIEII] N _ | 1 | 100 'l[:IEIEEIl} 1000 | Statas. ..

www . readwhere . com .. . .. . .. . .. .
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